13.12 hrs.
Title: Strike by workers of National Jute Mills Ltd. and revival of Jute Industry.

SHRI AJOY CHAKRABORTY (BASIRHAT): Sir, jute industry is one of the most important and oldest industries of
this country. But the condition of the jute industry is very worse. Most of the jute industries, including NJMC mills
are closed. The jute workers are very much distressed. They are facing irreparable loss and injury. Thousands and
thousands of jute workers have assembled in the Capital. They have rushed to the Capital from all over the country
and are sitting in dhama. They are placing their demand. They are agitating. They want to raise this issue to the
hon. Prime Minister and to the highest forum of the country.

Therefore, | urge upon the Government of India to look into the matter seriously and to take appropriate and
suitable action for revival of jute industry and to remove the plight of jute workers who are in distress.

SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Sir, the late Prime Minister, Shrimati Indira Gandhi after seeing the
condition of jute growers and workers of Bihar and West bengal, nationalised a few mills and brought them under
the umbrella called NJMC in the seventies. Indiraji not only nationalised jute mills but also formed the Jute
Corporation of India to protect the interests of jute growers of Eastern India. One of the largest public sector jute
mills is in Howrah.

It is supported by the other jute mills in Bihar, one in Orissa and the others mostly in Bengal. What has happened is
that for the last six years, several packages are offered to stabilise the jute mills. But at no point of time did the
Government release the funds to stabilise the package. Some of their rights have been taken away. The workers
have agreed to it. They have also agreed to reduce the number. One mill by name the Kennyson Jute Mill in
Calcutta has almost been closed. One mill in Bihar is almost closed. The hon. Minister, who is coming from
Kishangarh, is sitting here. He may also share the view with me that 30 per cent of the rural workers of Eastern
Uttar Pradesh and Bihar are living only on the support of the jute mills of Bengal. If no money order comes from
Bengal to the villagers of Eastern Uttar Pradesh, a part of Bihar villages, especially in north Bihar, and significantly
Madhya Pradesh also, they cry.

Now, the situation is that the BIFR is almost trying to close the whole thing by giving their judgement, by their
observations in such a way. The Government of India is not coming forward to rescue the mills. Today, in the
capital, all the jute mill workers are agitating. | am told that the hon. Prime Minister is giving audience to us today. If
nothing happens very soon, within a month, the severest law and order problem will take place not only in Bengal
but also in Eastern Uttar Pradesh and a part of Bihar. |, therefore, feel that it is not a matter of any State. It is a
national issue.

Sir, | talked to the Parliamentary Affairs Minister this morning requesting him to ask Shri Kashiram Rana to be
present here. | gave notice in time. About Code of Conduct of Members of Parliament, we discussed many things.
But the Government does not take anything seriously. | would like to convey to the hon. Minister that Government
should, at least, intervene this week. If it is not done this week, | am afraid, the BIFR will take such steps that the
entire NJMC would be in jeopardy....(Interruptions)

SHRI PRABODH PANDA (MIDNAPORE) :Mr. Deputy-Speaker, Sir, | thank you for giving me an opportunity. |
associate myself with the point which has been raised by the hon. Member Shri Ajoy Chakraborty. | would like to
mention here that at the time of partition, most of the jute mills remained in our part of the country. It is known to
everybody that thousands and thousands of workers used to work in the jute mills. But, at present, most of the jute
mills are facing crisis. So many jute mills are going to be closed abruptly. A few days back, one NJMC unit at
Convent Road, Calcutta was closed abruptly and more than 1,500 workers have become jobless.

So, | urge upon the Government, through you, Sir, that the Government should come to the rescue of the workers
and it should take the matter seriously. Today, thousands and thousands of workers coming from different parts of
the country are demonstrating in the capital.
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SHRI PRIYA RANJAN DASMUNSI : The Minister concerned is not present. The Government should respond to
it....(Interruptions)

MR. DEPUTY-SPEAKER: He is taking note of it. | cannot compel him.

SHRI PRIYA RANJAN DASMUNSI : Yesterday, we resolved that the Government should respond to the matter of
urgent public importance equally. If the response is on record saying that they will convey to the Minister concerned



to intervene, that is enough. That will satisfy the hon. Members. We are always considered to be disruptionists if we
intervene. This is the matter of the workers. The hon. Minister should have been present. Why is the Minister not
present here. We gave the notice. The hon. Minister knew about it one month before. He knows that the workers
are coming to the capital today. What is happening? | do not know.
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